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IIRa RISK / Government of India

tRjqPr, qq V$aaqFjqftqdH +qT@r/hlinistry af Environment, Forest & Climate Change

d+q STdmr. WRqr / Regional Office, Bkubaneswar $2a/ A/3, (.'handrasekhal'purV3 5

b'It .?3 / Bhubanes\bIr - 751 (123 t\ t+
q;

Telephone: 0674 - 2301213, 2301248, 2302452, 2302453. E-mail: r m
File No. 8(33)403/2025/FCE Date: j6th July 2025

To

The Additional Chief Secretary
Forest & Environment Department,
Government of Odisha
Bhubaneswar -75 100 1 .

Sub: Request for factual information in connection with Original
Application No.85/2025/EZ in the matter of by Chi Gobardhan Forest
Committee vs State of Odisha & ors. - reg.

Sir,

With reference to the subject cited above, I am directed to state that this
Ministry has been made respondent in the aforementioned Writ Petition. The
Honl3le NGT, vide its order dated 15.05.2025, has directed all the respondents
to file their counter affidavits within four weeks.

It has been alleged in the petition that illegal felling of trees and deliberate
setting of fire to the Badapari Demarcated Protected Forest (DPF), located in
Mouza–Badapari under Tangi Tahasil of Khordha District, has been carried out
by the private respondent. In this context, the Hon1)Ie Tribunal has also
constituted a committee comprising the concerned District Collector and
Divisional Forest Officer, with a directive to conduct a site inspection and submit
a Fat...t_Fiiding Report within four weeks in form of affidavit.

Accordingly> it is requested that the factual information regarding the
status of the land and other relevant matters as referred to in the petition be
furnished to this office at the earliest, to facilitate preparation of the counter
affidavit on behalf of the Ministry.

Yours Faithfully

Assistant Commissioner (Forestry).

copy to: The Addl. PCCF & Nodal Officer (FCA), Forest Department2 Govt' of
Odisha> Aranya Bhawan, Chandrasekharpur, Bhubaneswar-751023
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